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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
38,MG Marg Civit Lines,(dd Red Building, Alalabad-211401
Regionat Branch, Allihabad
Dated: 07/0972017
T
Appellant o5 per address in talle below

Respondent as per address in table below

Final Ovder No. C/A/TU855/2017-CUIDB] dated 44/09/2017

[ directed 1o tansmil herewdth a certifted copy of erder passed by the Tribunal wnder section 129-A(d) of the
Custimms Act, 1962,

é&-s!ﬂ/l‘ Registrar
Applicatian Appel Name and Address of Appellant

: CA4362007 Commissioner CUSTOMS Central
LXCISE and SERVICE TAX-
Noida
C-36/42. SECTOR 62,
NOHIA,
UTTAR PRADESH
201307

Name and Address of Respondent

Pacific International

70173, shivaji Road, behind Azad
Market,,

DELMI

DTELHITI0006

Copy 1o
JAdvocate(s) / Consullant{sy:

Hagzish Kohli

1667, Outram Lines,
G.T.13 Nagar,

Dethi

114009

A Bur Aysorition, CEFSTAT Allahnbad

A Director Publicotions, Customs, Exeise, L2 Estate, Delbi

6 NMis Centax Publications Pyt Ltd., 1512-13, Bhighm Pitamah Marg, New Delhi-3

7 Company Law histitae of ndia Pyt Lab., Hu.2 (ubd vo.36), Vaithyaram Strect, T, Magar, Chennai-17
8§ Faxnnn Allied Service Pvi, Lid, 59732, New Rohtak Road, New Delhi- £ 10>

9 LAWCRUX Advisers Pt Lid,, LAW House, 1-8, Sector-14, Fardabad 121003 (Harvana)

£ Tax IndiaOnline.com Pyt Ltd., 2nd Floor, Vasanl Arcade, Vasant Kung, New Dethi - 110070

11 Mark Professional Services Pyt Lid, 108, Everest Block, Aditya Enclave, Hyderabad - 38

12 The ICFAL society, 52, Nagavjuna Hill,Punjagutta Hyderabad.- 300382

13 M5 Knowledge Processing Pyt ledk (taxmanagemetindia.com), FF-19, 18t Floor,Cross River Mall CRBD
Graund, Near Karkardooma Court,Ielhi-1 IO(}B?),

J1C.DR. 15 Offwe Copy /1)»(’5;? File

Asstl, Registrar




CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH
Appeal No. C/70456/2017-CU(DB) ;
Dated of Hearing/decision: 04/9/2017
[Arising out of Order-in-Appeal No. NOI-CUSTM-000-APP-011-17-18

dated 07/04/2017 passed by the Commissioner (Appeals) Customs &
Central Excise, Meerut-11,NOIDA]

C.C. & C.E. & S.T.-Noida ’ Appeifant

Vs,
Pacific International Respondent
Appearance: 4

Present for the Appeliant: Shri Pawan Kumar Singh, {Superintendant) A.R.
Present for the Respondent: Shri Harish Kohli {Advocate)

Coram: Hon’ble Shri Anil Choudhary, Member (Jud:cn}f
Hon’ble Shri Anil G. Shakkarwar, Member (Tﬁghnfca/)
li L. J ;

Fmal Order No, TCES’SP/O}? ! W

\!3

. Per: Anil Choudhary - “~ r; g

Heard the Partys, The Appeal is dismissed under the htrgatzon I/,q._

policy.

(Pictated and pronounced in the open Court)

-Sd/- -5d/- “
(ANIL G. SHAKKARWAR) (ANIL CHOUDHARY)
Mf’Membar(}UDlClAL)

Member (TECHNICAL) Harid ﬁi/\h‘b e,

(K. Gupta)



